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* Dependents here means as person substanti
employee,

(vi) '_JéWéHery (give Wy

(vil) [ Other #ssets, such

Declaration of Assets Liabilities
===l 0l Assets Liabilities
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: Years 202324
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1> 1o BI.HRR...VIEZHAQ/..&?.BJ.—.CH...........:,. service an

presently working  as

¥ 7 —— give been below the details of the assets
(immova le, movable, bank balance, etc.) of

myself spouse and dependents* -

A. Defailé of movable assets

(Assetsin joint name nclu

v

Note - Value of Bonds/shares/debentures

Exchange n 1‘es!3ect of listed companies
companies shou

B

[Note :- Properties of joint ownership indicating t]
also have to be Indicated].

ding the extent of joint ownership will also have to be

Description

Deposits in Banks,
Financial
Institutions And
Non-Banking
Financial
Companies,

Debentures and -
Shares 1
ompanies

Other financial-

institutions, NSS,
Postal Savings,
Policies, etc.

otor Vehicles
(Details of make

ete.) N I/'

details of weight
and value)

GolD

[0 byom

as values of
claims/interests M. IL

———

as per the latest_ market value in Stock
and as per books in the case of non listed
d be given.

ally dependent on the income f the

Details of Immovable assefs

1€ extent of joint ownership will
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Sl Description Self Spouse Dep T T Dep.-2 [ Dep.-
No. Name(s) Name Name x,
: Name
LAgricplturS: land B ;
ocation(s : T
, Survey m(nnber(s) TL I L /U i b |
Extent (Total /\J-L N
measurement)
Current market :
: value .
Non-Agricultura] o
Land ; = L i
, - Location(s |
: - Survey 11511')111331'(3) N ! /\J I L N I |
' - Extent (Total - |
measurement) '
' - Current market '
value
(u' dings -
- ommercial an :
Residential) _ NI L /\,’I L
. : - Location(s) '
- Survey/door .
i Number(s) : ;
' - Bxtent (Tota] :
£ measurement)
: - Current market
value
Houses & I /_ ' :

Apartments, etc,

- Location(s)
- Survey/Door

(2) L give herein below the details of my liabilities / over dues to public financial

stitutions and Government dues :-

- Extent (Total
measurement)

- Current market
value .
Others (such as _
interest in property)

' . : ‘number(s)

Descripiion

| () Loasss from Banks —————

| (i) Lﬁi}ﬁé ﬁ"éiﬁﬁﬁ?{:ﬁr A
Institutions

(1) Government Dues =
(a) Dues to departments
dealing with Governmeit
accominiodation,

[ ®) Dues to departmeni—— I e [
dealing with supply of AL T} !

Lwmler, R
(c) Dues to departments
dealing with supply of
elantrioit
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(d) Dues to departments
dealing with telephones.

NIL e

(e) Dues to departments
dealing with Government
transport (including aircraft
and helicopters)

NTL

(f) Other dues, ifany

AL L

(b)

(1) Income Tax including
surcharge [Also indicate the
assessment year up to
which Income Tax Return
filed give also Permanent
Account Number (PAN)].

AJOPYD6YY F

(11) Wealth Tax [Also
indicate the assessment year
up to-which Wealth Tax
return filed]. ,

NTL |

(111) Sales Tax [Only in caée
of property business].

NI L (

(1v) Property Tax '

NIL |

C

Personal Details

GPF/CPF/PRAN No, :- - RiE IQ'FB 63905 =
Gender - @

Date of Birth ~ :-- RIT T [E]1[8 (9 |4 ] (DD/MM/YYY).

Class/Group - :

Cadre

knowl

Place

(M/F)

(A/B/C)

- [BIHAR LEGISTA TTVE ASSEMPL]

 Home District - o PAELANT]

I, hereby declare that the above details are true to the best of my

edge and belief,
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Depriment . OFFICE ATTEADANT
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